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MR. DEPUTY SPEAKER : "That. 
the members of thi~ House do proc:ood 
to elect in the m~nner required by sub-
rule (3) of Rule 2M relLd with sub-rule 
(1) of Rule 311 of the Rules of Pro-
cedure and Conduet of Business in 
Lok Sabha, one memher from among 
theJn.'lelves to Herve as a member of 
the Commi tee Oil Estimates for the 
unexpired portion of t.he term ending 
on the 30t,h April, 19iO, vi{'e Shri G. G. 
Swell resigned from the Committt'.tl." 

14·17 hra. 

INDIAN TARIFF (AMENDMENT) 
BILL· 

THE MINISTER OF FOREIGN 
TRADE (SHRI B. R. BHAGAT): I 
beg to move for leave to introduce a 
Bill further to amend the Indian 
T"rift' Act, 1931-. 
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SHRI B. R. BHAGAT:' The hon. 
Memher is !(oing into t.he merit.N of tllC 
Bill. He Clloll raise thCHe points wh(lIl the 
Bill iH takcll into consideration. A Bill 
can he opposed ~t. the illtroduet.ioll 
stage ollly 011 eOllstitutiollll1 or Home 
other hrrotmdR. 
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MR. DEPUTY-SPEAKER: The 
qu estioll is-'· 

"That 16I1vtl he /(ranted to intro-
duce a Bill furt.her to Ilmend 
the Indian Tarift' Al't., 1931." 

The motion was adoptetl. 

SHRI B. R. BHAGAT: I int.roducet 
the Bill. 

RE: CALLING ATTENTION 
NOTICE QUERY 

SHRI S. M. BANERJEE (KAN-
PUR): Today we tabled a calling atten-
tion motion regarding the disband-
ment of the National }<'itneR" Vorl's 
involving the unemployment of 7,400 
instructorR. The executive memlJerK 0 f 
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